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Hon’ble Mr.Justice V.S. Aggarwal, Chairman
Hon’ble Mr. M. P. Singh, Member (A)
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ORDER (ORAL)

Mr. Justice V.S. Aggarwal, Chairman:

he applicant was appointed as Lowe
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reserved vacancy for Scheduled Tribes. He was
promoted as Upper Division Clerk (in short as *UDC? )
w.e,f. 13.11,1996 on ad hoc basis against 40 - point
roster He was reverted to the post of LDC w.e.f.
1.4.20602.

2. The grievance of the applicant is that a
Departmental Promotion Committee (in short as "DPCT )
meeting was held and the applicant was promoted as UDC
on ad hoc basis, and now w.e.f. 1.4.2002, +the
applicant has been reverted as LDC.

3. During the course of the submissions,
izarned _counsel fairly conceded that no person juﬁior\
to the applicant has scored a march over him. Cnce
the promotion was on ad hoc basis, he had no vight to
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in the cadre of UDCs. If that be so, it is directed
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that steps be taken for regular promo

completed within a period of six months from the date
of rveceipt of a copy of this order.

5. We make it clear that the time frame
referred to above, 1is no expression of opinion
regarding the fact as to who has to be promoted.

{ M.P. Singh ) ( V.S. Aggarwal )

Member(A) Chairman
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